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 of  Bangladesh  that  there  would  be  no
 question  of  giving  anv  asustance  to  the
 Mizo  National  Front  We  both  have
 agreed  that  local  machinery  would  be
 set  up  to  ensure  that  both  sides  make
 adequate  arrangements  to  deal  with  any
 troublesome  elements  which  may  create
 border  problems  in  that  area

 By a  happy  coincide  nce  I  not  only  visite  1
 Bangladesh  on  the  anniversary  of  the
 declaration  of  the  Republic  of  Bangladesh
 but  also  as  their  first  offical  guest  after
 Gowernment  responsible  to  the  newly
 elected  Parliament  had  been  sworn  in
 The  House  will  notice  that  the  visit  gave

 me  several  opportunities  to  discuss  with
 the  President  and  Munsters  of  the  Go-
 vern  nent  of  Bangladesh  a  very  wide  range
 of  bilateral  subjects  and  also  to  ex-
 change  views  on  the  regional  and  intern  t-
 tional  situation

 Finally  I  would  like  to  place  on  record
 my  feeling  of  gratitude  to  President
 Zaaur  Rihmin  and  the  members  of  his
 Government  for  the  cordiality  friendship
 and  spirit  of  understanding  wluch  they
 displayed  during  the  entire  visit  and  the
 hospitality  extended  to  us  I  have  also
 extended  an  ,nvitation  to  President
 Z  aur  Rahman  and  Prime  Minister  Shah
 Azilur  Rahman  to  vist  us  and  will  be
 Yooking  forward  to  we'coming  them  as  our
 guests.
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 PAPERS  LAID  ON  THE  TABLE

 DETAILED  DEMANDS  FOR  GRANTS  OF
 MINISTRY  OF  EDUCATION  AND  SOCIAL  WEL-
 PARE  FOR,  1979-80  AND  OF  DFPIT  OF

 CULTURE  FOR  1979-80

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  EDUCATION,
 SOCIAL  WELFARE  AND  CUL-
 TURE  (SHRI  DHANNA_  SINGH
 GULSHAN)  On  behalf  of  Dr  Pratap
 ae

 Chunder,  I  beg  to  lay  on  the
 ‘able  :

 (1)  A  copy  of  the  Detailed  Demands
 for  Giants  (Hind:  and  Engluh
 versions)  of  the  Munustry  of  Edu-
 cation  and  8  Social  Welfare  for
 3197980  [Placed  tn  Iebrarp  See

 ०  LT—4331/79}

 (2)  A  copy  of  the  Detailed  Demands
 for  Grants  (Hind:  and  English
 versions)  of  the  Department  of
 Culture  or  1979 80  [Placed  tn
 Libmry  Se  No  1  T-=4314/79)
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 DETAILED  DEMANDS  FOR  GRANTS  OF
 NISTRY  OF  TOURISM  AND  CIVIL  AVIATION

 FOR  1979-80
 THE  MINISTER  OF  TOURISM

 AND  CIVIL  AVIATION  (SHRI
 PURUSHOITAM  KAUSHIK)  _  1  beg to  lay  on  the  Table  a  copy  of  Detailed
 Demands  for  Grants  (Hindi  and  English
 versions)  of  the  Ministry  of  Tourism  and
 Civil  Aviation  for  1979-80  [Placed  tn
 Library  See  No  LT  4315/79]

 DETAILED  DFMAND8  FOR  GRANTS  OF  MINISTRY
 OF  STF  1  AND  MINES  FoR  1979-80

 THE  MINISTER  OF  STEEL  AND
 MINES  (SHRI  आए  PATNAIK)  1
 beg  to  lay  on  the  Table  a  copy  of  Detaled
 Demands  for  Grants  (Hind:  and  Enghsh
 versions)  of  the  Ministry  of  Steel  and
 Mines  for  1979-80  [Placed  tn  Library See  No  LT—4316/79 ]
 DFTAILED  DEMANDS  FOR  GRANTS  OF  MINISTRY

 OF  LABOUR  FOR  1979  80
 THE  MINISTER  OF  PARLIAMEN

 TARY  AFFAIRS  AND  LABOUR  (SHRI
 RAVINDRA  VARMA)  _  I  beg  to  lay on  the  Table  a  copy  of  the  Detaled
 Demands  for  Grants  (Hind:  and  English
 versions)  «f  the  Muanistry  of  Labour  for
 1979-80  [Peaced  in  Library  See  No
 LI—4317/79 ]
 ANNUAL  RIPORT  ETC  OF  HINDUSTAN

 SIIPSARD  ITD,  VISAKHAPATNAM  FOR
 1977  78  AND  CENTRAL  INLAND  WATER
 TRANSPORI  (ORPORATION  LTD  FOR

 ग)  78,  ETC.

 THE  MINISTER  OF  STATE  tn  charge
 OT  THE  MINISTRY  OF  SHIPPING
 AND  [FRANSPORT  (SHRI  CHAND
 RAM)  I  bg  to  lay  on  the  Table

 (1)  A  copy  eich  of  the  following  papers
 (Hindi  and  English  versions)  under
 gub  section  (1)  of  Section  619A  of
 the  C  mpanius  *  1956

 (ऐ  Revi  क  by  the  Government  on
 th  working  of  the  Hindustan
 Shipy  ud  Limited  Vushakhapa-
 tnam  for  the  ycar  1977-78

 (ण)  Arnual  Report  of  the  Hindustan
 Shipyard  Limited  Vishakhapat-
 nim,  for  the  १  1977  78  alon
 with  the  Audited  Accounts  an
 comments  of  the  Comptroller
 and  Auditor  General  thereon
 {Placed  x  Library  See  No  LT
 4318/79 } }

 (in)  Review  by  the  Government
 cn  th  working  of  the  Central
 Inland  Water  Transport  Cor-
 (por  ताजा  Limited  Calcutta,
 for  the  year  1977  78
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 (७)  Annual  Report  of  the  Central
 Inland  Water  Transport  Cor-
 poration  Limited,  Calcutta,  for
 the  year  1977  78  along  with  the
 Audited  Accounts  and  the
 comments  of  the  Comptroller
 and  Auditor  General  thercon

 (2)  Statement  showing  reasons  =  for
 delay  in  laying  the  Report
 mentioned  at  (1)  (iv)  above
 [Placed  ह! ल  Library  SeeNo  Lin
 4319/79]

 DFTAILFD  DEMANDS  FOR  (RANTS  OF  आन
 NISTRY  OF  PFTROLEUM  CHEMICALS  AND

 FERTILISERS  FOR  1979  80

 HL  MINISTER  0  STATY  IN
 THE  MINISIRY  OF  PEIFROLEUM,
 CHEMICALS  AND  FLRTILIZLRS
 (SHRI  NARSINGH  YADAV)  I  beg  to
 lay  on  the  Lable  a  copy  of  the  Detatled
 Deminds  for  Grants  (Hind:  and  English
 versions)  of  the  Manistry  of  Petrolcum,
 Chemicals  and  Fertilizers  for  1979 ¢
 [Placed  in  Itbrary  See  No  i
 20/79)
 STATEMENTS  SHOWING  ACTION  TAKEN  BY

 GOVT  ON  VARIOUS  ASSURANCES  ETC
 GIVLN  BY  MINISTERS  DURINC  VARIOUS

 SFSSIONS

 THF  MINISITR  OF  STAILIN  असा
 MINISTRY  OF  LABOUR  AND  PAR-
 LIAMENIARY  AFFAIRS  (SHRI
 LARANG  SAI)  I  beg  to  lay  on  the
 ‘Table  the  following  statements  (Hindi
 and  English  versions)  showing  action  taken
 by  the  Governments  on  virious  assuran-
 ces,  promises  and  undertakings  given  by
 the  Ministers  during  the  various  sessions
 of  Lok  Sabha न
 (1)  Statement  No  Al—Scve  Fifth

 teenth  Session,  1976  Lok

 (a)  Statement  No  X\—Se-
 cond  Session  1977

 (3)  Statement  No  AI
 Third  Session,  1977

 (4)  Statement  No  xii
 Fourth  Session  19  /8

 (5)  Statement  No  VI~-Fifth  \  Sixth
 Session,  1978  Lok

 (6)  Statement  No  Il—Sixth
 Session,  1978

 (7)  Statement  No  T1I—Sixth
 Session,  1978

 (8)  Statement  No  I-—Seventh
 Session,  1979  J

 {Placed  in  Library  Sec  No  1432
 79]  meme
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 CALLING  ATTENTION  TO  MATTI  1

 OF  URGFNT  PUBLIC
 IMPORTANCE

 SITUATION  IN  JAMMU  AND  KASHMIR
 SHRI  VAYALAR  RAVI  (Chnay 1 kil)  अ  call  the  attention  of  the  hen

 Minister  of  Home  Affairs  to  the  follow  1h matter  of  urgent  public  importance  and
 request  that  he  may  make  a  statement
 thereon

 “Situation  in  Jammu  and  Kan:
 State  as  a  result  of  recent  large  scale
 incidents  of  violence  and  =  |rscr

 THI  MINIST}  R  OF  HOMF  AIFTAIRS
 (SHRI  न  PATYI)  Sir  In  th
 1१  week  of  February  I  had  reported  t
 this  House  about  the  Jaw  and  order  sil
 ation  that  had  developer  at  Poonct
 Jammu  and  other  arcas  of  Jammu  &
 Kashmir and  thc  attempts  that  were  being, made  by  the  State  Gevernment  to  1
 store  normalcy  —  Presumably  the  pres  nt
 Calling  Attention  Notice  relates  to  th
 distressing  acts  of  Vioknce  and  arsen
 thathad  taken  place  especially  in  Srinagar
 and  Anantnag  districts  in  the  course  ९1
 demonstrations  following  the  execution
 of  Mr  7A  Bhuttc  in  Pakistan  on  the
 4th  April

 On  that  day  hartal  was  observed  and
 there  were  widespread  dc  monstrations
 throughout  the  Valley  particularly  in
 Srinagar  city  and  Srinagat  and  Anantnag
 districts  Ihe  main  target  of  mob  anger
 was  Jamait-e  Islami,  its  workers  and  esta-
 blishments  In  Srinagar  the  UN  Office
 was  attached  by  a  very  big  ऋण  Tragi-

 the  All  Saints  Church  was  burrt
 down  Theresidence  of  the  Director
 of  the  Doordarshan  Kendra  was  also
 damaged  In  order  to  control  the  situa
 tion,  the  police  hadto  resort  to  firing
 and  two  persons  wert  killed  There  was

 firing
 at  Sopore  also  and  one  person  was

 kl

 On  the  5th  Apuil,  the  extent
 and  intensity  of  votlence  increased
 in  Anantnag  district  =A  violent
 mob  had  blocked  the  Jammu-
 Srinagar  national  highway  at  Malpura
 Village  The  pole  had  to  open  fire  and
 two  persons  died  In  Anantnag  Town
 and  at  stveral  places,  shops  and  houses
 belonging  tc  the  supporters  of  Jamait-c-
 Islami  were  subjected  to  attack  and  lovt-
 ing  by  violent  mobs  specially  th  the
 Arvan-Chtlan  ata  many  proJamut-t-
 Yslami  villages  were  ravaged  on  that  day


